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- TRIPURA ACT NO.6 OF 2016

THE TRIPURA APPROPRIATION ACT, 2016 (THE TRIPURA ACT NO. 6
i OF2016). .. .

L ;

to provide Jor the withdrawai af ceriain

AN

suip from and out of the

Consolidated Fund of the State of Tripura Jor the services of the financiol

year 2015-74,

BE it enacted by the Legislotive Assembly of Tripwz in the SixTy-

seven year of the Repoblic of Indja

Short Fivle ' A
3 |

Esswe  of @ sum af 2.
5. 28,28, 22,6084 pur o ;
the Consolidated Fuond af !

the Siaie of Tripwra for
he Financig!
Fear 207 §- £, |

Appropriction

“This

not exceeding those

S\a.‘}

as follows: -

act may be called the Tripura

Appropriation Act, 2016.

From and out of the Consolidated Fund of
the State of Tripura, there may be paid sums
speecified in colump-3
of the Schedule amounting in the aggrogate ,
to the sums of Rupees twenty-eight crore -
twenty-cight talth twentv-tive thousand
only towards defraving the several charges -
which will come in course. .af . pavinent
during financial  vear 20152016
{hereimafier referred to ag the said year) iy
wipect of the services apd burposes -

specitied in column-2 of the said Schedule,

the

The sums awthorized to be paid and applicd
from and out of the Consolidated Fynd of
the State of Tripwz by this Acr shall bo
approprizind for the services and purposes
expressed in the Schedude in relation of the

said vear,

b
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THE SCHEDULE
{(See Section (2 & 3)

: (Re, In lokfys)
? 2 " B
Bum Kot exceeding
Charged on the Gragid
and se8
Herviges purpese Consolidasad Fund Voted by Assembly Total
Rovenue| Cupital | Tota Revenue | Capitul Total
Repmmeniof 9.25  000] 995!  4p.00 0.00] 4600 5525
Perliamentary Affairs _ N ; ;
Election Department 0.00 .00 0.00 17.16 0.00 17.16 17.16
Revenus Department 008! ooof  000]  4a30 090]  4330] 4130
AR. Department 0.00 0.00 6.00]  agsy .00 38,57 38.57
Power Department 0.00 0.00 0000 65000 0.000 65000 ss0.00
Tribal Welfare Department 0.00 0.40 .00 7.83 2.4z 10425 1035
Welfure of SC Department 0.00 .00 0,00 85.001  soaazl 590483 sepam
Rural Development 000 omel  omp 0000 23000 230.00]  230.:0
Department ) ! .
Planning and Cp- " '
Ordination Department .,0 . 0 {}.G 0.00 Rt o 879 B 9
Labour Organisation 0.00 0.00 0.001 © 25699 _ 0001 25699 25603
Education (Sehoo] OO0l 00l 000l 62363)  000f 62562 62300
Depariment | N -
Finance 0.00 0.00 0.00 20.00 0001 2000f 2000
Fami £ ! :
“amly Weltare and 0.00] 008 o008 2ma0v 000{ 28397 28397
Preventive Medicine R y
DHAND TOTAL 535 000 925 208003 7.6 2818.97 2828.2%
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